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IMPACT OF EARLY MARRIAGE ON SCHOOL DROPOUT RATES 

  
2828.  SHRI JAYADEV GALLA: 
  

Will the Minister of WOMEN AND CHILD DEVELOPMENT be pleased to state: 
  
(a)  whether her Ministry has taken note that higher rate of child marriages in Andhra 

Pradesh has resulted  in high rate of school-dropout among girls; 

(b)  if so, the details thereof; 

(c)  whether the Ministry has taken note that 30-40%of girls in Andhra Pradesh are 

married before the age of18 years and this has led to 20-30% dropout rate among 

girls at secondary school; and 

(d)  if so, the details thereof along with the corrective measures taken in this regard? 

  

 
ANSWER 

  
MINISTER OF WOMEN AND CHILD DEVELOPMENT 

(SHRIMATI SMRITI ZUBIN IRANI) 
  
  

(a) to (c): The comparative data of NFHS- 5 and NFHS- 4 shows that child marriage is on 
decline in the State of Andhra Pradesh.  Further, the data maintained by Ministry of 
Education shows a decline in the drop-out rate among girls in the State of Andhra 
Pradesh at secondary school level between 2017-18 and 2018-19. The reasons for out of 
school children, including drop-outs may be influenced by various factors such as 
poverty/ economic reason, child suffering from poor health, child too young to be 
attending school, child needed to help in domestic work etc. 
  
(d): The Government has enacted the ‘Prohibition of Child Marriage Act (PCMA), 2006’ 
which prohibits the marriage of a girl below 18 years of age and prescribes penal 
provisions for those solemnising, promoting or permitting such marriages. The 
Government also undertakes awareness drives, media campaigns and outreach 
programmes and issues advisories to the States/ UTs from time to time to highlight the 
evil effects of this practice. Further, the Ministry of Women and Child Development 
implements the schemes of ‘Beti Bachao Beti Padhao (BBBP)’ in which creation of 
awareness on matters pertaining to gender equality and discouraging of child marriage is 
an important focus area. The National Commission for Protection of Child Rights 
(NCPCR) also undertakes awareness programmes and consultations with stakeholders 
from time to time in this regard.  
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